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SHRISUDHIR GIRI: The withdrawal of the
CISF from the Fertilizer installation has left the
unitunguarded. Thereisastorage of hazardous
substance like ammonia. These are dangerous
forthe humanlives. lurge uponthe Governmnet
toredepoly the CISF in the Heldiafertilizer Unit.
(Interruptions)

MR. DEPUTY SPEAKER: Now, we shallgo
tothe regularbusiness. Paperstobelaidonthe
Table.

13.16hrs.
PAPERS LAIDON THE TABLE.

[English]
-

Reviewonthe Working ofand
Annual Reportand Annual Accounts of
the National Council for Cooperative

Training, New Delhiforthe year 1991-
92.etc.

THE MINISTER OF STATE IN THE
MINISTRY QF AGRICULTURE (SHRIARVIND
NETAM):1begtolayonthe Table-

(1) (i)Acopyofthe Annual Report(Hindiand
English versions) of the National
CouncilforCooperative Training, New
Delhi, forthe year 1991-92

(i) Acopy ofthe Annual accounts (Hindi
and English versions) of the National
CouncilforCooperative Training, New
Delhi, forthe year 1991-92, together
with Audit Reportthereon.

(iii) A copy of the Review (Hindi and
English versions) by the Government
onthe working of the National Council
for Cooperative Traning, New delhi.
forthe year 1991-92.

(2) Statement (Hindi and English versions)
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showingreasons for delayinlayingthe papers
mentionedat (1) above.

(Placedin Library SeeNo.LT 3989/93)

Review onthe Working of and Annual
Report ofthe Central Social Welfare
Board, New Delhi, forthe year 1991-92,
etc.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT)
(SHRIMATIBASAVA RAJESWARI):Ibegto
lay onthe Table-

(1) (i1)Acopy ofthe Annual Report (Hindi
and Englishversions) ofthe Central
Social Welfare Board. New Delhi.
for theyear 1991-92. alongwith
Audited Accounts.

(1) A copy of the Review (Hindi and
English versions) by the
Governmentonthe workingofthe
CentralSocial welfare Board. New
Delhi.fortheyear 1991-92.

(2) Statement (Hindi and English versions)
showingreasons fordelay inlayingthe papers
mentionedat (1) above.

(Placedin Library SeeNo. LT 3990/93)

Notificationunder Essential
Commodities Act, 1955

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPPLIES. CONSUMER
AFFAIRS ANDPUBLICDISTRIBUTION AND
MINISTEROF STATE INTHE MINISTRY OF
COMMERCE (SHRIKAMALUDDINAHMED):|
begto lay on the Table a copy of the pulses.
Edible Oilseeds and Edible Qils (Storage
Control) second (Amendment) Order, 1993
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(Hindi and English versions) published in
Notification No.S.0.98(E) in Gazette of India
 datedthe 10th February, 1993 under sub-section
(6) of section 3 of the Essential Commodities
Act, 1955.

(PlacedinLibrary SeeNo.LT3991/93)

Memorandum of Understanding forthe
year 1992-93 betweenthe NTPC and the
Ministry of Powers, Review on the
Working ofand Annual Report of the
Rural Electrification Corporation
Limited, New Delhi, forthe year 1991-
92, etc.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS)ANDMINISTEROF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS {SHRIMUKUL
WASNIK): On behalf of Shn P.V. Rangayya
Naidu, | begtolay on the Table-

(1) A copy of the Memorandum of
Understandingfortheyear 1992-93betweenthe
National Thermal Power Corporation Limited
andthe Ministry of Power. Governmentof india
(Hindiand English versions).

(PlacedinLibrary SeeNo.LT 3992/93)

(2) Acopy eachofthefollowing papers (Hindi
and English versions) under sub-section (1) of
section 619A of the Companies Act, 1956:-

(1) Reveiw by the Government on the
working of the Ryral Electrification
Corporation Limited, New Delhi. for
theyear1991-92°

(i) Annual Report of the Rural
Electrif iE— Zion Corporation Limited.
New Qelhi. for the year 1991-92.
alongwith Audited Accounts and
comments of the Comptroller and
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Auditor Generalthereon.

(3) Statement (Hindi and English version)
showingreasonsfor delay in layingthe papers
mentioned at (2) above.

(Placed in Library SeeNo. LT 3993/93)

Review onthe working of and Annual
Reports ofthe Sahitya Academi, New
Delhi, Visva Bharati, Shantiniketan for the
year 1991-92 etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE)(KUMARi SELJA): Ibegtolay on
the Table-

(1) (1Acopyofthe Annual Report(Hindiand
English versions) of the Sahitya
Akademi, New Delhi, for the year
1991-92. alongwrth Audted accounts.

() A copy of the Review (Hindi and
English versions) by the Govemment
ontheworkngofthe Sahitya Akaderni,
New Delhi, forthe year 1991-92.

{21 Statement (Hindiand English versions)
showingreasons for delay in laying the papers
mentionedat(1)above.

(Placedin Library, SeeNo. LT 3994/93)

(3) Acopy ot the Annual Accounts (Hindi and
English versions) of the Visva-Bharati,
Shantiniketan. forthe year 1991-92, together
with Audit Report thereon.

(4) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (3) above.

(Placedin Library, SeeNo. L T3995/93)

(5) Acopy ofthe Annual Accounts (Hindi and
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English versions) of the Banaras Hindu
University (Volumes | andll) forthe yearended
the 31stMarch, 1992, togetherwith Audit Report
thereon.

(6) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (5) above.

(Placedin Library, SeeNo. LT 3996/93)

(7) (nAcopyofthe Annual Report(Hindiand
Englishversions) of the Pondicherry
Unwversity, Pondicherry, forthe year
1991-92.

(i) A copy of the Review (Hindi and
Englishversions) by the Government
on the working of the Pondicherry
University, Pondicherry. forthe year
1991-92.

(8) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at(7) above.

(9)Acopy of the Annual Accounts (Hindiand
Englishversions) of the Pondicherry University.
Pondicherry. farthe year 1991-92. together with
Audit Reportthereon.

{10) Statement (Hindi and English versions)
showing reasons for delayin laymngthe papers
mentioned at(9) above.

(Placedin Library. SeeNo. _T 3997/93)

(11) (1)Acopy ofmeAnnuaIRepon(Hirﬁ
and Enghsh versions) of the Technical
Teachers Institute, Caicutta, for the
year1991-92

(ii) Acopyof the Annual Accounts (Hindi
and English versions) ofthe Technical
Teachers Training Institute, Calcutta,
forthe year 1991-92, together with
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Audit Report thereon.

(iii) A copy of the Review (Hindi and English
versions) by the Government onthe
working of the Technical Teachers
Training Institute, Calcutta, for the
year 1991-92.

(12) Statement (Hindi and English versions)

- showingreasons fordelay inlayingthe papers

mentionedat(11)above.
(Placedin Library, SeeNo. LT 3998/93)

(13) (1) Acopyofthe Annual Report (HIndi
and Englishversions) ofthe National
Institute of Educational Planning and
Administration, New Delhi, for the
year 1991-92. alongwith Audited
accounts.

(1) A copy of the Review (Hindi and
English versions) by the Govemment
onthe workingof the National Institute
of Educational Planning and
Administration, New Delhi, for the
year 1991-92

(14)Statement (Hindi and English versions)

showingreasons for delay inlaying the papers
nentioned at (13) above.

(PlacedinLibrary, SeeNo LT 3999/93)

(15) A copy each of the following papers
(Hindi and English versions) under sub-section
(1)ofsection619A of the Companies Act, 1956

(i) Reveiwbythe Govemmenton the working
of the Educational Consultants India
Limited, New Delhi, forthe year 1991-92,

{i() Annual Report of the Educational
Consultants India Limited, New Dethi, for
the year 1991-92, alongwith Audited
Accounts and comments of the Comptrolier
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(16) Statement (Hindi and English versions)
showing reasons for delayinlaying the papers
mentionedat (15)above.

(Placedin Library, SeeNo. LT 4000/33)

_ (17)Statement (Hindi and English versions)
explaining reasons for not laying the Ahnual
Reportand Audited nts ofthe Uniyersi
of Delhiforthe year 1991-32 within the sti
period of nine after the closd of the
Accounting year.

(PlacedinLibrafy. SeeNo. LT 4001/83)
..I .
13.17hrs.

MESSAGE FROM RAJYA §ABHA.

[Engléishy )

SECRETARY-GENERAL: Sir, | have to
report the following rhessage received fromthe
Secretary-General of Rajya Sabha:

“in accordance with the provisions of
sub-rule (6) of rule 186 ofthe Rules of Procedure
and Conduct of Business inthe Rajya Sabha, |
amdirectedto retum herewith the Cine-Workers
Welfare Cess (Amendment) Bill, 1993, which
was passed by the Lok Sabha at its sitting held
onthe 20th April, 1993, and transmittedtothe
Rajya Sabha for its recommendation and to
state that this House has no recommendations
to make to the Lok Sabha in regardtothe said
Bill."

(Intermuptions)
13.17Y,hrs.

RE: POWERS OF THE CHIEF
ELECTION COMMISSIONERUNDER THE
CONSTITUTION-Contd.

[Transiation}

SHRINITISH KUMAR (Barh): Mr. Deputy
Speaker, Sir, the hon. Minister wantedto speak
and his reply must come. (interruptions)
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Reports
- SHRI DEVENDRA PRASAD YADAV
(Jhanjharpur): The entire House is unanimous,
the reply mustbe come from the Government.
(Interruptions)

SHRINITISHKUMAR: Does the Govemment
wantto respond? (Interuuptions)

SHRIDEVENDRA PRASAD YADAV: The
entire houseis unanimous. The entire Houseis
in favour of the impeachment motion. The
reaction of the Govemmnet mustcome and your
ruling also should come. The entire House is
unammous. (Inferruptions)

Alithe hon. Members of all sides urge that
the impeachment motion which has already
been given against the attitude of the Chief
Election Commission on should be admitteg.
(Interruptions)

13.18hrs.

(Atthis stage Shri Devendra Prasad
Yadavand Same other hon. Members came
andstoodnearthe Table).

(Interruptions)
13.18Y, hrs.

COMMITTEEONPETITIONSSIXTH
REPORT

[English]
SHRI P.G’ NARAYANAN
(Gobichettipalayam): Sir, | begto presentthe

Sixth report (Hindi and English versions) ofthe
Committee on Petitions.

13.19Nrs.

STANDING COMMITTEEON
FINANCEFIRST AND SECOND REPORT

[Englsh)

SHRIDEBIPROSAD PAL (Calcutta North
West): Sir, Ibagto presentthe following Reports



